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S.No Para / Clause 

No. 
Page 
No. 

Bidder Query Clarifications 

1. Instruction to 
Bidders 

Clause-6 

3 EMD in the form of Demand 
draft/ Bank guarantee issued 
from scheduled bank is accepted 
or not?  
 
 

EMD submitted in the form of Demand Draft is acceptable from 
both Nationalized and Scheduled bank. 
 
Whereas for Bank guarantee, the same is acceptable only from 
Nationalized bank. 

2. Instruction to 
Bidders 

Clause-8 

4 Is NSIC registered suppliers are 
exempted from submission of  
EMD and bid fees.   
  

All SSI units having valid registration certificate only with NSIC for 
items mentioned in Annexure-A is exempted from submission of 
EMD and Bid document fees but they have to submit the requisite 
valid registration and exemption certificate issued by NSIC. If they 
fail to submit the required certificates, the bid submitted by them 
will be summarily rejected. 
 

3. Instruction to 
Bidders 

Clause-10 

4-5 Is any authorization is required 
for the official signing & 
submitting the bid. 

Each page of the Technical Bid (PART-I) & Financial Bid (PART-
II) must be sealed and signed by the authorized signatory of the 
bidder.  
 
The authorization letter form the authorized official must be 
submitted along with the technical bid. 
 

4. Instruction to 
Bidders 

Clause-14 

6 Schedule date for opening of 
financial bid.  
 
 

The date for opening of financial bid shall be communicated to the 
eligible bidders separately. 
 

5. Instruction to 
Bidders 

Clause-24 

7 Is undertaking to be notarized 
form the Notary ?  

The bidder shall furnish an undertaking duly attested by notary in 
a non judicial stamp paper of value Rs. 50/- (Rupees Fifty Only) 
regarding their non-blacklisting in any of the Government 
Department and Public Sector Undertaking / Enterprise in India 
and Central Vigilance Commission during 
the last three financial years (2011-12; 2012-13; 2013-2014) as 
per Annexure O. 
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S.No Para / Clause 
No. 

Page 
No. 

Bidder Query Clarifications 

6. Condition of 
Contract;  
Clause-2 

8 Is any inspection to be carried 
out by EdCIL before dispatch of 
material? 
 

Please refer Clause-2, Condition of Contract, page-8 of the Bid 
Document. 

7. Technical 
Specifications 
Annexure B 
Items No. 9 

20 Please clarify what is the 
meaning of Water fall edge? Also 
please confirm which type of 
Post Form you need (Half Round 
/ Full Round). 
 

The water fall edge means, the curved shape of edge of the 
conference table. Post Form will be full round. 

8. - - It is requested to provide the 
reference photographs of all the 
items of the BOQ along with the 
drawing in Auto CAD Format. 
 

The tentative layout drawing of the site is enclosed. However this 
is only for reference purpose.   

9. Annexure-D 
 Clause - 3 

25 The average financial turnover 
during the last 3 years should be 
atleast 30% of the estimated 
cost. This can be verified from 
the latest ITR Returns, Annual 
Reports (Balance Sheet and 
Profit & Loss A/c) of last 3 years. 

The average turnover of the bidder quoting for the bid should be 
Rs. 392.00 Lakh during the last three financial years (2010-2011, 
2011-2012 & 2012-2013). 
 
In this regard, the bidder shall submit audited Balance sheets 
including profit and loss accounts for the last three financial years 
as mentioned above. 
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